
 
 

 
GOVERNMENT OF INDIA 

MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES 
 

LOK SABHA 
UNSTARRED QUESTION NO. 1937 
TO BE ANSWERED ON 14.12.2023 

 
SCHEMES RUN BY MSMEs 

 
1937.  SHRI NABA KUMAR SARANIA: 
 
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to state: 
 
(a) the details and the number of schemes being implemented by Micro, Small and Medium 
Enterprises (MSMEs) across the country; 
(b) the details and the number of beneficiaries covered under different schemes during the last 
five years, State-wise; 
(c) the details of different schemes of PSUs covered under MSMEs; and 
(d) the stalls set up by MSMEs on different occasions along with the funds spent thereon in the 
country, State-wise? 
 

ANSWER 
 

MINISTER OF STATE FOR MICRO, SMALL AND MEDIUM ENTERPRISES 
 (SHRI BHANU PRATAP SINGH VERMA) 

 
(a):  The Ministry of Micro, Small and Medium Enterprises implements various schemes for the 
benefit of MSME sector across the country in the areas of credit support, formalization, 
technological assistance, infrastructure development, skill development and training and market 
assistance to MSMEs. The schemes/programmes inter alia include Prime Minister’s Employment 
Generation Programme (PMEGP), Credit Guarantee Scheme for Micro and Small Enterprises 
(CGTMSE), Micro and Small Enterprises-Cluster Development Programme (MSE-CDP), 
Entrepreneurship Skill Development Programme (ESDP), Procurement and Marketing Support 
Scheme (PMS) and National SC/ST Hub (NSSH). During the last five years, Government has taken 
a number of initiatives to promote the MSME sector in the country, which inter alia include the 
following. 
 

(i) Rs. 5 lakh crore Emergency Credit Line Guarantee Scheme for business, including MSMEs. 
(ii) Rs. 50,000 crore equity infusion through Self Reliant India Fund. 

(iii) Revised criteria for classification of MSMEs to promote investment. 
(iv) No global tenders for procurement up to Rs. 200 crores. 
(v) “Udyam Registration” for MSMEs, for Ease of Doing Business w.e.f. 01.07.2020. 

(vi) Launching of an online Portal “Champions” in June, 2020 to cover many aspects of e-
governance including redressing grievances and handholding of MSMEs. 

(vii) Inclusion of Retail and Wholesale traders as MSMEs on 02.07.2021. 
(viii) Non-tax benefits extended for 3 years in case of an upward change in status of MSMEs. 

(ix) Roll out of Raising and Accelerating MSME Performance (RAMP) programme with an 
outlay of Rs. 6,000 crore over 5 years. 

(x) Launch of Udyam Assist Platform (UAP) on 11.01.2023 to bring the Informal Micro 
Enterprises (IMEs) under the formal ambit for availing the benefit under Priority Sector 
Lending (PSL). 

(xi) As announced in Budget 2023-24, Rs. 9,000 crore has been infused in the corpus of 
CGTMSE to enable additional credit of Rs. 2 lakh crore with a reduced cost of credit. 
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(b):  Schemes of the Ministry of MSME are Central Sector Schemes, where funds are not 
allocated State/UT-wise. State/UT-wise details and the number of beneficiaries covered under the 
major schemes of the Ministry such as ‘Prime Minister’s Employment Generation Programme’ 
(PMEGP), ‘Credit Guarantee Scheme for Micro and Small Enterprises’ (CGTMSE), ‘Emergency 
Credit Line Guarantee Scheme’ (ECLGS) and Self Reliant India Fund during the last five years are 
given at Annexure-I. 
 
(c):  The National Small Industries Corporation Limited (NSIC), a Public Sector Enterprise under 
the Ministry of MSME provides integrated support to MSMEs under marketing, technology, credit 
and other support services such as facilitation of raw material requirement by making arrangements 
with bulk manufacturers for procuring the materials and supplying the same to MSMEs, credit 
support for raw materials procurement, tender & consortia marketing and technical assistance to 
MSMEs and registration of MSMEs under its Single Point Registration Scheme (SPRS). NSIC 
implements the ‘National Scheduled Caste – Scheduled Tribe Hub’ (NSSH) scheme of the Ministry. 
NSIC has also developed Business to Business (B2B) portal, ‘MSME Global Mart’ to enhance 
business of MSMEs.  
 
(d):  Under the ‘Procurement and Marketing Support’ scheme, benefit is extended for 
participation of individual Micro and Small Enterprises (MSEs) in Trade Fairs / Exhibitions. 
State/UT-wise details of support provided under the scheme for setting up of stalls by MSEs on 
different occasions along with the funds issued thereon in the country, are given at Annexure-II. 

 
***** 

  



 
 

 
ANNEXURE-I 

 
Annexure-I referred to in reply to part (b) of the Lok Sabha Unstarred Question No. 1937 for answer on 14.12.2023. 
 

(i) State/UT-wise details and the number of beneficiaries under ‘Prime Minister’s Employment Generation Programme’ (PMEGP) from the FY 
2018-19 to FY 2020-21 
 

S. 
No. 

STATE/UT FY 2018-19 FY 2019-20 FY 2020-21 
Margin 
money 
Subsidy 
utilized  (Rs. 
lakh) 

Number 
of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

Margin 
money 
Subsidy 
utilized  (Rs. 
lakh) 

Number 
of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

Margin 
money 
Subsidy 
utilized  (Rs. 
lakh) 

Number 
of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

1. ANDAMAN & NICOBAR 
ISLANDS 

  318.52     229   1,832    146.16   93  744    186.12     155   1,240  

2. ANDHRA PRADESH    9,046.31  2,220   17,760     9,042.34  2,192   17,536     6,857.30  1,674   13,392  
3. ARUNACHAL PRADESH   419.88     280   2,240    363.79     211   1,688    232.63   98  784  
4. ASSAM    4,167.41  3,737   29,896     3,589.39  2,603   20,824     4,948.48  2,939   23,512  
5. BIHAR    9,842.00  3,303   26,424     6,958.68  2,221   17,768     7,208.74  2,192   17,536  
6. CHANDIGARH 63.91   28  224  28.71   14  112  16.00   10    80  
7. CHHATTISGARH    6,784.52  3,094   24,752     6,107.03  2,811   22,488     6,062.77  2,718   21,744  
8. DELHI   157.13     132   1,056    110.63   93  744    147.61   74  592  
9. GOA   237.23   78  624    244.36   90  720    156.65   58  464  
10. GUJARAT*  25,443.87  3,500   28,000   28,740.29  3,983   31,864   20,637.05  2,854   22,832  
11. HARYANA    5,178.43  2,165   17,320     4,938.21  2,029   16,232     5,512.55  1,740   13,920  
12. HIMACHAL PRADESH    4,135.61  1,399   11,192     3,229.32  1,226   9,808     3,381.10  1,208   9,664  
13. JAMMU & KASHMIR  15,222.00  7,529   60,232   11,142.86  5,355   42,840   18,306.28  8,575   68,600  
14. JHARKHAND    4,535.69  1,797   14,376     3,749.79  1,544   12,352     3,847.80  1,522   12,176  
15. KARNATAKA  10,725.32  3,657   29,256   10,681.14  3,697   29,576   12,510.51  4,438   35,504  
16. KERALA    5,383.93  2,486   19,888     5,319.39  2,421   19,368     5,225.88  2,389   19,112  
17. LADAKH -    -      -   -    -      -      1,168.41     281   2,248  
18. LAKSHADWEEP -    -      -   -    -      -   15.36     3    24  
19. MADHYA PRADESH  10,002.28  2,526   20,208     8,046.65  2,168   17,344   13,807.82  4,854   38,832  
20. MAHARASHTRA **  15,272.02  5,642   45,136   11,215.23  4,404   35,232     8,844.29  3,104   24,832  
21. MANIPUR    2,041.06  1,291   10,328     2,036.30  1,173   9,384     5,899.03  1,556   12,448  
22. MEGHALAYA   587.14     390   3,120    569.17     377   3,016    579.65     359   2,872  
23. MIZORAM    1,514.90  1,123   8,984     1,083.78     760   6,080     1,412.46     810   6,480  



 
 

S. 
No. 

STATE/UT FY 2018-19 FY 2019-20 FY 2020-21 
Margin 
money 
Subsidy 
utilized  (Rs. 
lakh) 

Number 
of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

Margin 
money 
Subsidy 
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of 
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generated (No. 
of persons) 
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money 
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of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

24. NAGALAND    2,349.67  1,208   9,664     2,650.24  1,109   8,872     2,045.47     740   5,920  
25. ODISHA    7,856.18  3,070   24,560     7,808.85  2,718   21,744     8,748.07  3,171   25,368  
26. PUDUCHERRY   150.70   76  608    117.26   64  512    116.81   44  352  
27. PUNJAB    4,766.68  1,801   14,408     3,914.83  1,695   13,560     5,011.41  1,652   13,216  
28. RAJASTHAN    7,199.28  2,359   18,872     8,174.68  3,025   24,200     8,806.83  2,772   22,176  
29. SIKKIM   112.35   55  440    174.56   79  632    152.28   57  456  
30. TAMILNADU  13,290.95  5,185   41,480   12,347.58  5,172   41,376   13,881.57  5,188   41,504  
31. TELANGANA    7,180.89  2,051   16,408     7,137.38  2,178   17,424     6,376.33  2,025   16,200  
32. TRIPURA    2,314.24  1,179   9,432     1,833.64     962   7,696     1,829.57     842   6,736  
33. UTTAR PRADESH  19,033.28  5,243   41,944   21,652.48  6,120   48,960   32,985.38  9,994   79,952  
34. UTTARAKHAND    4,098.38  2,181   17,448     3,440.03  1,844   14,752     4,536.62  2,249   17,992  
35. WEST BENGAL    7,568.78  2,413   19,304     8,487.40  2,222   17,776     7,425.32  2,070   16,560  

TOTAL 2,07,000.54  73,427    5,87,416  1,95,082.15  66,653    5,33,224  2,18,880.15  74,415    5,95,320  

*   Including Daman and Diu   ** Including Dadra Nagar and Haveli 
  



 
 

 
 
 

(ii) State/UT-wise details and the number of beneficiaries under ‘Prime Minister’s Employment Generation Programme’ (PMEGP) from the FY 
2021-22 to FY 2023-24 (Up to 30.11.2023) 
 

S. 
No. 

STATE/UT FY 2021-22 FY 2022-23 FY 2023-24 (Up to 30.11.2023) 
Margin 
money 
Subsidy 
utilized  (Rs. 
lakh) 

Number 
of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

Margin 
money 
Subsidy 
utilized (Rs. 
lakh) 

Number 
of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

Margin 
money 
Subsidy 
utilized (Rs. 
lakh) 

Number 
of 
projects 
assisted 

Estimated 
employment 
generated (No. 
of persons) 

1. ANDAMAN & NICOBAR 
ISLANDS 

238.69 162 1,296 202.92 121 968 47.32 38 304  

2. ANDHRA PRADESH 10,088.80 2,477 19,816 12,929.93 3,073 24,584 11,805.28 2,606 20,848  
3. ARUNACHAL PRADESH 788.88 196 1,568 701.26 158 1,264 1,228.23 123 984  
4. ASSAM 6,659.71 3,855 30,840 5,954.20 2,596 20,768 3,648.96 1,319 10,552  
5. BIHAR 8,169.92 2,477 19,816 12,123.20 4,459 35,672 11,234.99 3,229 25,832  
6. CHANDIGARH 62.08 21 168 44.53 15 120 18.44 8 64  
7. CHHATTISGARH 6,941.44 3,020 24,160 7,492.77 2,543 20,344 3,290.55 981 7,848  
8. DELHI 315.23 100 800 471.11 72 576 258.24 37 296  
9. GOA 298.22 87 696 291.08 66 528 172.71 38 304  
10. GUJARAT* 28,704.84 4,143 33,144 24,182.62 3,071 24,568 24,617.16 2,252 18,016  
11. HARYANA 6,093.33 1,726 13,808 6,319.98 1,559 12,472 4,565.39 781 6,248  
12. HIMACHAL PRADESH 3,550.95 1,274 10,192 3,149.58 930 7,440 1,903.79 478 3,824  
13. JAMMU & KASHMIR 46,713.54 21,648 1,73,184 23,993.89 12,023 96,184 17,861.35 8,313 66,504  
14. JHARKHAND 4,188.27 1,714 13,712 4,837.65 1,851 14,808 2,390.45 876 7,008  
15. KARNATAKA 15,843.36 5,877 47,016 16,154.42 5,618 44,944 9,416.14 2,537 20,296  
16. KERALA 6,859.29 2,789 22,312 7,329.23 3,129 25,032 3,358.01 1,419 11,352  
17. LADAKH 1,182.31 295 2,360 376.09 91 728 394.62 85 680  
18. LAKSHADWEEP 17.50 7 56 2.49 2 16 - - -   
19. MADHYA PRADESH 20,961.46 8,082 64,656 18,129.70 5,957 47,656 8,092.45 2,131 17,048  
20. MAHARASHTRA ** 13,018.54 4,128 33,024 13,203.32 3,625 29,000 6,918.25 1,333 10,664  
21. MANIPUR 3,337.25 1,139 9,112 1,462.51 545 4,360 566.91 248 1,984  
22. MEGHALAYA 974.17 699 5,592 665.74 306 2,448 429.83 161 1,288  
23. MIZORAM 1,461.76 650 5,200 1,353.86 412 3,296 1,360.81 315 2,520  
24. NAGALAND 2,494.89 1,241 9,928 1,535.13 469 3,752 726.21 211 1,688  
25. ODISHA 11,335.95 4,301 34,408 10,731.75 3,880 31,040 4,154.36 1,196 9,568  
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26. PUDUCHERRY 144.30 66 528 65.56 25 200 24.38 8 64  
27. PUNJAB 6,017.86 1,790 14,320 7,250.62 1,564 12,512 7,594.23 1,055 8,440  
28. RAJASTHAN 9,025.60 2,599 20,792 11,418.57 2,037 16,296 8,517.41 1,088 8,704  
29. SIKKIM 214.27 85 680 131.46 57 456 206.68 67 536  
30. TAMILNADU 16,445.76 5,972 47,776 17,891.66 6,140 49,120 11,835.74 3,137 25,096  
31. TELANGANA 9,846.14 2,906 23,248 10,225.11 2,540 20,320 7,641.52 1,600 12,800  
32. TRIPURA 2,083.70 958 7,664 1,689.01 703 5,624 893.61 371 2,968  
33. UTTAR PRADESH 41,165.07 12,594 1,00,752 37,865.82 11,601 92,808 28,471.45 7,024 56,192  
34. UTTARAKHAND 3,983.20 1,836 14,688 4,631.73 1,803 14,424 2,995.68 910 7,280  
35. WEST BENGAL 8,539.63 2,305 18,440 7,408.96 2,126 17,008 3,368.04 894 7,152  

TOTAL 2,97,765.91  1,03,219 8,25,752 2,72,217.46 85,167 6,81,336 1,90,009.19 46,869 3,74,952 

*   Including Daman and Diu   ** Including Dadra Nagar and Haveli 
  



 
 

 
(iii) State/UT-wise details and the number of beneficiaries under ‘Credit Guarantee Scheme for Micro and Small Enterprises’ (CGTMSE) 

 
 

S. 
No. 

STATE / UT FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24 
(Up to 30.11.2023) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

1. ANDAMAN & 
NICOBAR 
ISLANDS 

332 30 264 29 329 25 374 35 495 50 372 67 

2. ANDHRA 
PRADESH 

29,812 979 50,562 1,557 1,63,610 1,560 49,848 1,456 2,37,520 3,545 48,777 3,173 

3. ARUNACHAL 
PRADESH 

347 24 415 47 464 55 628 82 935 147 632 126 

4. ASSAM 12,978 793 14,070 687 12,158 673 14,918 1,262 21,195 2,156 21,842 2,157 

5. BIHAR 18,464 1,296 24,531 1,303 22,317 1,086 24,217 1,661 42,360 3,468 51,934 4,285 

6. CHANDIGARH 7,752 335 1,778 134 1,274 97 1,382 159 1,706 303 1,545 382 

7. CHHATTISGARH 5,252 497 14,022 706 12,970 552 9,670 776 17,733 1,569 12,020 1,640 

8. DADRA & NAGAR 
HAVELI 

111 25 256 27 402 31 303 64 364 80 499 119 

9. DAMAN & DIU 73 27 191 32 324 19 144 38 141 30 155 51 

10. DELHI 13,615 1,350 24,917 2,183 12,757 1,557 15,810 2,769 21,458 4,897 20,673 4,999 

11. GOA 1,353 120 2,594 183 2,235 135 2,218 174 2,826 325 2,518 333 

12. GUJARAT 21,423 2,104 58,595 3,859 40,397 2,960 34,929 4,836 43,336 8,209 54,266 10,102 

13. HARYANA 5,179 629 25,916 1,583 18,499 1,218 22,285 2,707 30,343 5,025 28,632 5,225 

14. HIMACHAL 
PRADESH 

2,682 210 7,538 437 8,572 487 10,075 792 14,898 1,275 12,073 1,197 

15. JAMMU & 
KASHMIR 

11,724 348 12,887 416 21,371 714 38,352 1,295 51,431 1,808 37,032 1,579 

16. JHARKHAND 11,281 1,245 15,340 1,116 14,996 860 12,953 1,247 21,090 2,488 17,964 2,494 

17. KARNATAKA 27,796 2,497 68,572 4,069 50,974 3,225 41,028 4,308 53,766 7,712 49,380 7,305 

18. KERALA 17,189 852 33,739 1,248 28,810 1,005 18,937 1,104 25,761 2,121 24,777 2,493 

19. LADAKH NA NA 26 2 110 12 205 23 467 44 462 60 

20. LAKSHADWEEP 15 1 52 1 72 2 11 1 25 3 5 0 



 
 

S. 
No. 

STATE / UT FY 2018-19 FY 2019-20 FY 2020-21 FY 2021-22 FY 2022-23 FY 2023-24 
(Up to 30.11.2023) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

Number of 
guarantees 

Amount 
guaranteed 
(Rs. in 
crore) 

21. MADHYA 
PRADESH 

26,325 1,573 40,822 2,098 60,835 1,893 64,108 2,651 50,289 5,290 41,127 5,555 

22. MAHARASHTRA 41,206 3,718 83,709 5,808 71,850 4,416 56,027 6,840 66,055 11,926 72,134 13,078 

23. MANIPUR 1,419 44 939 42 830 41 1,294 101 2,268 171 876 56 

24. MEGHALAYA 515 45 1,153 70 1,063 60 886 93 1,410 160 1,063 139 

25. MIZORAM 267 23 473 29 431 30 1,029 86 1,032 74 908 41 

26. NAGALAND 1,003 40 917 61 1,120 68 1,692 139 1,813 162 998 107 

27. ODISHA 19,266 1,213 26,167 1,347 28,288 1,134 25,788 1,801 34,081 3,045 31,803 3,365 

28. PUDUCHERRY 489 38 1,578 80 1,588 67 1,013 74 1,087 107 1,418 139 

29. PUNJAB 6,850 560 24,542 1,022 20,379 865 23,172 1,661 49,720 4,385 51,964 6,113 

30. RAJASTHAN 20,013 1,148 41,289 1,998 32,883 1,441 38,622 2,553 72,391 5,366 54,844 5,408 

31. SIKKIM 280 25 435 23 340 16 479 34 765 61 617 52 

32. TAMILNADU 37,692 2,543 89,725 4,353 61,535 3,344 44,897 4,134 61,883 7,114 65,327 8,541 

33. TELANGANA 17,037 1,021 39,162 2,212 22,021 1,408 24,009 1,959 29,792 3,503 23,995 3,576 

34. TRIPURA 455 24 1,378 54 1,673 58 2,020 115 3,845 207 3,995 220 

35. UTTAR PRADESH 49,983 2,863 89,271 4,154 78,655 3,727 86,616 5,628 1,30,769 10,742 1,16,997 11,741 

36. UTTARAKHAND 4,693 318 11,158 482 9,671 441 10,048 629 16,296 1,177 17,039 1,313 

37. WEST BENGAL 20,649 1,611 37,667 2,398 29,789 1,618 37,033 2,887 54,440 6,036 57,551 6,693 

  TOTAL 4,35,520 30,169 8,46,650 45,851 8,35,592 36,899 7,17,020 56,172 11,65,786 1,04,781 9,28,214 1,13,923 

 
  



 
 

 
(iv) State/UT-wise details and the number of beneficiaries under ‘Emergency Credit Line Guarantee Scheme’ (ECLGS) since inception in May, 

2020 up to 31.03.2023.The Scheme was in existence up to 31.03.2023. 
 

S. 
No. 

STATE/UT FY 2020-21 FY 2021-22 FY 2022-23 

Number of 
Guarantees Issued 

Amount 
Guaranteed (Rs. in 
crore) 

Number of 
Guarantees Issued 

Amount 
Guaranteed (Rs. in 
crore) 

Number of 
Guarantees Issued 

Amount 
Guaranteed (Rs. 
in crore) 

1. ANDAMAN & NICOBAR ISLANDS 1,946  90.91             121          41.97                44          16.15  

2. ANDHRA PRADESH 1,99,336  6,088.04       36,815    2,546.48          3,358       720.16  

3. ARUNACHAL PRADESH 1,872  50.36             137          22.58                47            5.82  

4. ASSAM 5,21,090  2,230.34       22,224       598.22          1,603       223.71  

5. BIHAR 6,18,456  2,937.42    1,63,606       883.94          2,578       206.68  

6. CHANDIGARH 5,507  569.97             759       176.69             102          43.28  

7. CHHATTISGARH 1,32,008  2,807.20       59,782    1,103.89          1,428       238.17  

8. DADRA & NAGAR HAVELI 1,925  145.55             209       111.84                48          34.03  

9. DAMAN & DIU 832  112.53             115          69.50                20            6.78  

10. DELHI 78,883  8,416.72       13,874    3,319.56          1,196       777.32  

11. GOA 10,688  560.50          1,007       367.60             388       151.72  

12. GUJARAT 2,74,564  15,458.00       69,554    6,559.59          5,245    2,476.36  

13. HARYANA 1,41,646  6,888.09       47,207    2,595.66          2,293       597.49  

14. HIMACHAL PRADESH 42,738  1,137.59          4,945       570.21          1,004       146.80  

15. JAMMU & KASHMIR 32,408  924.69          1,524       260.14             519          61.60  

16. JHARKHAND 2,34,019  2,181.73       59,203    1,074.21          2,186       197.98  

17. KARNATAKA 4,47,327  10,629.94    4,10,159    4,230.53       15,390    1,196.73  

18. KERALA 3,89,874  5,596.08    1,36,899    2,294.10          4,095       641.50  

19. LADAKH 790  32.48                32            9.50                  4            1.62  

20. LAKSHADWEEP 368  1.80                  3            0.19                  3            0.10  

21. MADHYA PRADESH 3,74,280  5,590.18    1,72,165    1,993.60          2,959       501.00  

22. MAHARASHTRA 8,34,910  21,495.08    1,27,087    9,327.02       12,130    3,285.43  

23. MANIPUR 9,361  96.58             250            9.92                47            5.74  

24. MEGHALAYA 10,737  135.46             477          25.16                63          13.22  

25. MIZORAM 3,315  43.28             117            8.63                29            0.38  

26. NAGALAND 7,136  57.71             147            7.38                36            1.87  



 
 

S. 
No. 

STATE/UT FY 2020-21 FY 2021-22 FY 2022-23 

Number of 
Guarantees Issued 

Amount 
Guaranteed (Rs. in 
crore) 

Number of 
Guarantees Issued 

Amount 
Guaranteed (Rs. in 
crore) 

Number of 
Guarantees Issued 

Amount 
Guaranteed (Rs. 
in crore) 

27. ODISHA 8,62,108  3,725.89       56,307    1,209.03          8,834       527.25  

28. PUDUCHERRY 13,456  297.79          8,435       116.95             480          33.04  

29. PUNJAB 1,76,374  5,761.51       26,283    2,135.84          2,605       501.39  

30. RAJASTHAN 2,81,115  9,007.74    2,42,295    3,780.83          3,300       835.25  

31. SIKKIM 7,944  74.33             169          30.76                66            8.11  

32. TAMILNADU 6,19,048  17,507.77    2,42,292    7,330.67       13,861    2,303.05  

33. TELANGANA 1,03,156  6,484.54       14,193    2,307.55          1,490       828.60  

34. TRIPURA 59,806  228.53          2,079          43.47             210            3.89  

35. UTTAR PRADESH 6,21,248  11,495.39    1,60,996    4,272.72          7,616    1,342.73  

36. UTTARAKHAND 61,180  1,692.85          8,250       907.34             872       190.19  

37. WEST BENGAL 18,64,074  9,605.34    1,37,806    3,436.22          6,722       704.15  

TOTAL 90,45,525  1,60,159.91  22,27,523  63,779.49    1,02,871  18,829.29  

 



 
 

 
(v) State/UT-wise details and the number of beneficiaries under Self Reliant India Fund, 

since inception in the year 2021 up to 31.10.2023 
 
S. No.  STATE/UT NUMBER OF INVESTEECOMPANIES 
1.  ANDHRA PRADESH 3 
2.  ASSAM 1 
3.  BIHAR 2 
4.  CHANDIGARH 3 
5.  CHHATTISGARH 1 
6.  DELHI 49 
7.  DADRA AND NAGAR HAVELI 1 
8.  GOA 2 
9.  GUJARAT 17 
10.  HARYANA 31 
11.  HIMACHAL PRADESH 1 
12.  JHARKHAND 1 
13.  KERALA 4 
14.  KARNATAKA 93 
15.  MADHYA PRADESH 7 
16.  MAHARASHTRA 98 
17.  ODISHA 6 
18.  PUDUCHERRY 1 
19.  PUNJAB 2 
20.  RAJASTHAN 4 
21.  TAMIL NADU 20 
22.  TRIPURA 1 
23.  TELANGANA 15 
24.  UTTARAKHAND 2 
25.  UTTAR PRADESH 6 
26.  WEST BENGAL 2 

TOTAL 373 
  



 
 

ANNEXURE-II 
 

Annexure-II referred to in reply to part (d) of the Lok Sabha Unstarred Question No. 1937 
for answer on 14.12.2023. 
 

State/UT-wise details of support provided under ‘Procurement and Marketing Support’ scheme 
for participation of individual MSEs in Trade Fairs / Exhibitions.  
 

S. 

No. 

STATE/UT Fund issued in financial 

year  2023-24 under 

Component 5(I)(A) of the 

PMS Scheme 

(Rs. in lakh)  

Number of MSEs benefitted 

up to 08.12.2023 under 

component 5(I)(A) of the 

Scheme 

1. ANDHRA PRADESH 40.09 72 

2. ASSAM (Including ARUNACHAL PRADESH 

and MEGHALAYA) 
8.49 33 

3. BIHAR 44.93 67 

4. CHHATTISGARH 54.23 23 

5. DELHI & NCR 492.26 549 

6. GOA - 3 

7. GUJARAT (Including DAMAN & DIU and 

DADRA& NAGAR HAVELI) 
886.65 440 

8. HARYANA 87.76 154 

9. HIMACHAL PRADESH 7.64 18 

10. JAMMU & KASHMIR (Including LADAKH) 3.53 41 

11. JHARKHAND 28.66 25 

12. KARNATAKA 78.11 312 

13. KERALA 43.19 139 

14. MADHYA PRADESH 51.75 167 

15. MAHARASHTRA 1,372.94 1,565 

16. MANIPUR 40.8 5 

17. NAGALAND 0.8 3 

18. ODISHA 160.35 305 

19. PUNJAB (Including CHANDIGARH) 534.61 216 

20. RAJASTHAN 314.32 386 

21. SIKKIM 1.1 5 

22. TELANGANA 237.74 196 

23. TAMILNADU (Including PUDUCHERRY) 300.82 416 

24. TRIPURA (Including MIZORAM) 0.8 3 

25. UTTAR PRADESH 88.16 140 

26. UTTARAKHAND 8.63 19 

27. WEST BENGAL 85.01 81 

TOTAL 4,973.37 5,383 

Office of Development Commissioner (MSME) for 

India International Trade Fair 2023, New Delhi 

          261.08  Number of beneficiaries are 

already included in the above 

State-wise list of beneficiaries 

GRAND TOTAL 5,234.45 5,383 

 


